
Next Date of Hearing: 26.08.2021 
 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL (SOUTHERN 

ZONE)  

AT CHENNAI 

 

(Under Section 18(1) read with Sections 14, 15, 16 & 17 of National 

Green Tribunal Act 2010) 
 

APPLICATION NO. 183 of 2016 (SZ) 

 

BETWEEN 

 

Shri Vinay Shivanand Naik                                              … Applicant 

 

AND 

 
State of Karnataka and Others                                … Respondents 

 
I N D E X 

 
S. No. Particulars Page No. 

1 REJOINDER TO THE REPLY DATED 15.07.2021 

FILED BY RESPONDENT NO. 3, ADOPTED BY 
RESPONDENTS 2, 5 & 6, TO THE WRITTEN 

SUBMISSION OF THE APPLICANT DATED 
27.05.2021.  

1-14 

2 DOCUMENT NO. 1 – REPORT “POLICY BRIEF 
2020-21 BS-VI LEAPFROG WHAT MORE TO 
DO”. 

15-37 

3 PROOF OF SERVICE ON THE RESPONDENTS 38 

 
 

 

 

 

 

 

Place: Chennai 
Date: 19.08.2021                                 

 

    Filed by 
 

 
                                   

Counsel for Applicant 

 
 













































































8/19/2021 Gmail - Re: OA No. 183 of 2016 - Rejoinder on behalf of the Applicant Shri Vinay Shivananda Naik

https://mail.google.com/mail/u/1?ik=9da7ccda7f&view=pt&search=all&permmsgid=msg-a%3Ar-836044174323411377&simpl=msg-a%3Ar-83604… 1/2

Anu Ganesan <advocateanuganesan@gmail.com>

Re: OA No. 183 of 2016 - Rejoinder on behalf of the Applicant Shri Vinay
Shivananda Naik


Anu Ganesan <advocateanuganesan@gmail.com> Thu, Aug 19, 2021 at 3:03 PM
To: darpan.advocate@gmail.com, r.thirunavukarasu@bharatmail.co.in, thirunavukarasurajabathar@gmail.com,
advocatesarashwathy@gmail.com, bharadwaj@vivrti.in
Cc: Saransh Jain <saransh@poovayya.net>, "Manu P. Kulkarni Adv." <manu@poovayya.net>

Sir/Ma'am,

Please find attached herewith the rejoinder to the reply dated 15.07.2021, being filed on behalf of the Applicant in the
subject referred Original Application. 

Regards,


Anu Ganesan B.A., B.L (Hons), ACS

Advocate & Standing Counsel (Central GST & Customs)

High Court of Madras

Mobile: +91-99415-42415

Office: Office 3B, No.11, Riviera Park, 4th Main Road Extension, Off Riverview Road, Kotturpuram, Chennai -
600085

Disclaimer:

This email and any documents transmitted with it are of legal privilege, confidential and intended solely for the
individual or entity to which it is addressed. If you have received this email due to an addressing or transmission
error, please notify the author and delete this mail immediately. If you are not the intended recipient, you may not
use, disclose, distribute, copy, print or rely on this email.

On Thu, May 27, 2021 at 12:12 PM Anu Ganesan <advocateanuganesan@gmail.com> wrote:

Sir/Ma'am,


Please find attached herewith the written submissions being filed on behalf of the Applicant in the subject referred
Original Application. 



Regards,


Anu Ganesan B.A., B.L (Hons), ACS

Advocate & Standing Counsel (Central GST & Customs)

High Court of Madras




Mobile: +91-99415-42415

Office: Office 3B, No.11, Riviera Park, 4th Main Road Extension, Off Riverview Road, Kotturpuram, Chennai -
600085




Disclaimer:

This email and any documents transmitted with it are of legal privilege, confidential and intended solely for the
individual or entity to which it is addressed. If you have received this email due to an addressing or transmission
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BEFORE THE  

NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE  

AT  

KALAS MAHAL, CHENNAI  

 

 

O.A. NO. 183 OF 2020 (SZ) 

 

 
Shri Vinay Shivananda Naik 

…Applicant 
 

-VS- 
 

State of Karnataka & 10 Ors. 
 

…Respondents 
 
 
 

 
 
 
 
 

 

 
 

REJOINDER FILED ON BEHALF 

OF THE APPLICANT TO THE 

REPLY DATED 15.07.2021 

 

 

 

 

 

 

 

 

 

 

 

 

 

M/s. Anu Ganesan 

Archishman Chaudhary 

 

 

COUNSELS FOR APPLICANT 

 

  
 


